
3 Written Aruuiera MA A 21, 1880 (SA A)  Written Antwert ia4

WwfT *TOT *F*T    w  UnSfR

*rpw *fwr, TT5yr  wwwr rfrw 

nft rt *t nnT   smsr ,

sift ffmr dWPw> fa*m tt freN 
wSrfcr TTsfrarrTftfcfftr  

arpr, itWvw,     tt   

ProM,    fimt nr nsfrfr,  w 

frsmr nft    fnfr tt fMi*

ffUWT ntf   11 TUT

 I : pmft SfafRT *ft Wlfafl

*rf t» ** wfr t 
 ft..N .   -A   ... N..-. *v

* Tn fTPT w W TTh    I

** a* TRfr   Wrfw  mnr 3 

jfii    i

&T 5 ifttftPl* 3tTTT PIkRT arST 

f ffaftffar zwrw     n> if

gf ffe & snre Rrr  i

Capital guodb 

.E.P  . 

Consumer good*

4*4ir 

>S 

i .5M

Import Licences

„ f Shri IL N. Mukerjee:
 Shri Muhammed Ellas:

Will the Minister of Commerce and 
Industry be pleased to state*

(a) the total value of import licenc
es issued m 1958 in respect of (ij 
capital  goods,  and  (il)  consumer 
goods and

(b) the  estimate  of  outstanding 
unutilised import licences in respect 
of both categories of goods

The Minister of  Commerce  and 
Industry (Shri Lai Bahadur Shastri):
(a)  Statistics of licences  issued are 
not maintained on a Calendar  year 
basis, but on the basis of licensing 
periods  A statement of licences is
sued in each half year since October,
1957 m respect of capital goods and 
heavy electrical plant and consumer 
goods licenced is appended below*—

 iluc iri lakhs of Rupees

Ocir 57-March sh April-Sept, 58

2,836

833

1,355

Oct 58-March J9 
(upto 17-1-59

2.590

346

Not yet available

(b)   It is estimated that the  out
standing unutilised import licences in 
respect of capital goods as on 1 6 1958 
amounted roughly to Rs»  332 cro- 
res  The value of outstanding licenc
es for industrial goods and consumer 
goods taken  together on the  same 
date stood roughly at 290 crores. Sepa
rate figures of outstanding licences in 
respect of industrial goods and consu
mer goods are not available In view of 
the tight import licensing which has 
been in operation during the past few 
half years,  it is expected that  the 
licences issued for consmuer  goods 
would have been fully used up.

Nome:

The above figures do not include:
(i)   unutilized balances of Import 

licences outstanding  at the  minor

ports like ishakhapatnam.  Rajkot, 
Pondicherry etc,

(11)  balances of Import licences issu
ed by Iron and Steel Controller

(in) commitments on non-licensable 
overnment Imports and

(iv) all valid unpresented licences 
as well as those presented  licences 
whose face values are less than Rs 1 
lakh and were issued before 1st Octo
ber, 1957




